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(2025) 03 SIK CK 0756

In the Sikkim High Court

Case No : Writ Petition (C) No. 10 Of 2024

Zydus Wellness-Sikkim APPELLANT

Vs

Assistant Commissioner, Cgst & Ors. RESPONDENT

Date of Decision : 28-03-2025

Acts Referred:

Citation : (2025) 03 SIK CK 0756

Hon'ble Judges : Bhaskar Raj Pradhan, J

Bench : Single Bench

Advocate : Hissey Gyaltsen, Sangita Pradhan

Judgement

Bhaskar Raj Pradhan, J

1. The learned counsel representing the petitioner submits that Mr. Mayank Jain,
learned counsel leading him could not appear today due to his personal
difficulties and therefore, seeks an adjournment. The learned Deputy Solicitor
General of India representing respondents submits that the issue in this matter is
identical to yet another matter pending consideration before the Division Bench
in a writ appeal which is listed for hearing on 24.04.2025.

2. In view of the submissions made, list this matter on 27.05.2025.
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